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Classifieds

PERSONAL

I, Urmila w/o Suresh Kaviya r/o F-
224B, Third Floor, Mansarover
Garden, New Delhi-110015 have
changed my name to Urmila
Kaviya. 0040870853-1

I, Suresh Kaviya S/o Shiv Sahai
Kaviya r/o F-224B, Third Floor,
Mansarover Garden, New Delhi-
110015, declare that the name of

LOST & FOUND

I, Sitin Narang Slo Manjeet Singh Narang Rlo
Flat No. ED-509, Eldeco Amantran, Sec-119, Noida
have lost my documents (1) Electrostate Copy of
Allotment Certificate & Agreement dtd 27.10.2018
issued by Mis Eldeco Infrastructure & Properties
Ltd. in favour of Ms. Ruchika Gupta Wio Mr. Sitin
Narang Slo Mr. Manjeet Singh Narang in respect
of the said Property. (2) Electrostate Copy of
Possession Certificate/ Document dtd 28.06.2022
issued by Mis Eldeco Infrastructure & Properties
Ltd. in favour of Ms. Ruchika Gupta Wlo Mr. Sitin
Narang & Mr. Sitin Narang Slo Mr. Manjest Singh
Narang in respect of the said property. Finder
may be Contact: 98 99 90 96 36.

WESTERN OVERSEAS STUDY ABROAD LIMITED

CIN: L80903HR2013PLC050433
Registered office: Ground Floor- First Floor, S.C.F No-27-28, Vikas Vihar,
Ambala City, Ambala, Haryana, India -134003
Email: cs@western-overseas.com, Website: www.western-overseas.com

NOTICE

NOTICE is hereby given that the 13th Annual General Meeting of the
Members of WESTERN OVERSEAS STUDY ABROAD LIMITED will be held
on Monday, 31st day of August, 2026 at 10.00 a.m. at the registered office
of the Company.

Notice of the Meeting setting out the ordinary and special business to be
transacted at the meeting together with Audited Financial Statements,
Auditor's Report and Director report for the year ended 31st March, 2026,
thereon has been sent electronically to the members who have registered
their email addresses. Annual Report of the Company is available at
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SUNDAY, AUGUST 9, 2026

PUBLIC NOTICE

Notice is hereby given that the share certificates no(s) 57558, for 310
shares bearing distinctive no(s) 3410996 to 3411305, standing in the
name(s) of VIKASH KUMAR JAIN in the books of m/s RADICO KHAITAN
LIMITED, registered office at Rampur Distillery Bareilly Road, Rampur,
Uttar Pradesh- 244901, have been lost and the advertiser has applied
to the company for issue of duplicate share certificate(s) in lieu thereof
any person(s) who has/have claim(s) on the said shares should lodge
such claim(s) with the company’s registrars and transfer agents viz
Kfin Technologies Private Limited, selenium tower B, plot no: 31-32
Gachibowli, Financial District, Nanakramguda,Seri Hyderabad — 500032,
Telangana within 15 days from the date of this notice failing which the
company will proceed to issue duplicate share certificate(s) in respect of
the said shares.
Name(s)& address of the shareholder
VIKASH KUMAR JAIN
78 KA, CHOWK RAMANA ROAD, JAIN
MANDIR, GAYA, PO: GAYA, DIST: GAYA, BIHAR-823001

Date: 09.08.2026
Place: Gaya

tather has b v writt “"IMPORTANT™ ,
my father has been wrongly written T ———— Company website (www.western-overseas.com). JEENA SIKHO LIFECARE LIMITED
g% gsgg‘z’ge‘?ﬁ' o ‘t’aslsport " | acceptance of advertising Company provides member's facility to exercise their right to vote at the Je Eﬂﬂgﬂikhﬂ CIN; 152601 PB201 7PLEO46545
mv father is Sﬁiv st;u}fa\:ame © copy, itis not possible to verify 13th Annual General Meeting (AGM) by electronic means and the Yy Reg Off: SCO 11 FIRST FLOOR, KALGIDHAR ENCLAVE, Mahali, ZIRAKPUR, Punja, india, 140604
y ts contents. The Indian businesses may be transacted through e-Voting Services provided by Website: waw jeenasikho.com/ | E-mail I0.: cs@jernasikho.com| Cont.: 910172513185
0040870853-5 5 ;‘Ereelgsre(sgor'gglee fgf;:‘c‘;‘ Central Depository Services (India) Ltd. The e-voting details are enclosed Extract of Unaudited Financial Results for the Quarter ended on 30th June, 2026
1, Md Javed Ansari S/O Quamruddin contents, nor for any loss or along with the Annual Report. Shareholders' of the Company, holding {Rs. in Lacs, excepl as stated otherwise)
Ansari R/o R-3, bldg 63, Sunshine damage_incurr?ﬂasaresqﬂof shares as on the cut-off date (record date) of 21st August, 2026 may cast Standalone Financial Result Consolidated Financial Result
Tower, Bhopal, M.P have changed gzgiifgggi‘s”gr?ﬁg?%ﬂzz their vote electronically. The Register of Members and Share Transfer Particilars Quarter ended | Quarter ended | Quartes ended | Year ended | Quarter ended | Quarter ended | Quarter ended | Year ended
my name to Mohammed Javed advertising in its newspapers Books of the Company will remain close from 24th August, 2026 to 31st 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026 | 30.06.2026 | 31.03.2026 | 30.06.2025 | 31.03.2026
Ansari and | shall be known with or Publications. We therefore August, 2026 (both days inclusive). {umaudited) (audited) {unaudited) | (sudited) | (unaudited) | (audited) {unawdited) | (swdited)
this name only 0050294683-1 recommend that readers By the order of the Board of Directors Total income from operations {net) | 2348190  2101294| 1753544 2100053 2387313 7180600 17.635.44 | B0,986.00
I, Suresh Kumar s/o Shiv Sahai E)ne?oreegzcnf\?iisns;gnl/nr?lglr::gz Sd/- Met Profit |/ (Loss) for the peried | §,733.57 6,150,352 6,855.00] 20.787.47 B,732.99 6,172.61 BASD.96| #9.739.35
Kaviya r/o F-224B, Third Floor, or entering_ into any Date: 5th August, 2026 Shruti Gupta Eb.-:fl:-red Tax, E:l:rfpln:-nal and/ar
Mansarover Garden, New Delhi- agreemen’_tswﬁh a_dvertlsers Place: Ambala companv Secrelary rapndimary [tems) " |
110015, have changed my name to or otherwise acting on an : Met Profit / (Loss) for the petied B, 731.57 615032 6,855.0) 2978747 B.752.95 6,122.51 GAS0SE| 2973535
’ . advertisement in any befone jax iaﬁ'gr E:-:DEFITII,‘.II'IH amdior
Suresh Kaviya. 0040870853-3 manner whatsoever. Extraordinary liesns)
Met Profit / (Loss) for the penod | 6,565 18 453518 513104 - Rr1rsY B585.01 4.500.717 B12T 4| R1e%En
after taz (after Exceptional and/
SMFEG SMFG INDIA CREDIT COMPANY LIMITED orbwordmayiens) | | ) | 1 1 | 1
NS Bt Branch Office: 1st & 2nd Floor, SCO 141-142, Madhya Marg, Total comprehenzive incoine bar 661630 4 54037 1753 2227670 Bh36.23 451328 Loy ey | 22220 26
@ M UTEc 2 G LO BALLIM ITED ey o Sector 8C, Chandigarh 160008 the periad (camgrising profit for
CIN:L17114RJ1984PLC003023 POSSESSION NOTICE A e
REGD. OFFICE- E-149, RIICO INDUSTRIAL AREA, BHILWARA-311001,(RAJASTHAN ) (For Inmovable Property) Samprelisil  afte _ S e | I S o o N | E——
TEL HEI.- +81 1‘52 IEr[Iﬂ]E, ErMNL ID: iI'I nutenhglnhﬂl-mm (Under Rule 8 (1) of the Security Interest (Enforcement) Rules’ 2002) E':l'.ll':fl' EhirE' Eapllul [ E.#BEE” 2448601 E.AEEI B 2 _.'qED.l:” 2,"185']1 2.'1'H'EI 1R 248600 E\,'qEDDt
WEBSITE: www. nutechglobal.com Whereas the undersigned being the authorized officer of SMFG India Credit Co. Ltd. (“SMFG (Hher equity 0.00 0.00 000 4425404 0,00 0.060 000( 4422187
UNAUDITED FINANCIAL RESULTS INDIA CREDIT”), having its registered office at Commerzone IT Park, Tower B, 1st Floor, No. Earnings Per Share {nat annualised)
FOR THE QUARTER ENDED 30TH JUNE, 2026 111, Mount Poonamallee Road, Porur, Chennai - 600116 and Corporate Office at 10th Floor, (face value of 10/- 2ach}
[R5, i Lacs, excen a5 slated Office No. 101,102 & 103, 2 North Avenue, Maker Maxity, Bandra Kurla Complex, Bandra (E), R .
gL Quarter Ended h";.arEr-H_i;d Mumbai — 400051, under Securitization and Reconstruction of Financial Assets and Enforcement of ETSIL el i 4 3 3 II.ET 2.30 4.64 | 4 ]E 17.84
No. Particulars “Unaudited | Nofsubfect to reviewaudit Security Interest Act, 2002 (54 of 2002), and in exercise of powers conferred under Section 13 (12) Difuted 5.28 5.64 12| 17.85 5.29 362 4.1z 17.51
“30.06.2026 | 30.06.2025 | 31.05.2026 read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated 20 Mobe: -
Talad Incame fram Oparations (Me) 107263 75634 407167 May, 2026 calling upon the borrower(s) 1) KAVITA RANI 2) SONU KUMAR under loan account 1. The above is an extract of the detailed format of unaudited consolidated and standalone finanncial results for the quarter ended June 30, 2026 filed with the Stock
2. | NetProfit! [Loss) for the period {befare Tax, -8.84 -13.54 21147 number 197621310587102 & 197621310738468 & 197621610605525 to repay the amount Exchnages under Reg 33 of SEBI(Listing Obligations and Disclosure Requirements) Regulations, 2015 The full format of the unaudited consolidated and standalone
Exceptional andior extraardinary ilems) gentﬁnez m(}he réolgf:eht’:elgg E:b7‘1l,08’154.8:{\-l|(Ru2F):;§ S'?r:{e%%/jourfl'ak?hs 5'9tht ';hougardf finanrecial residts for the quarter ended Juene 340, 2026 are available an the wabsites of the suchanges at www.bseindia.com, wew.nseindia.com and oo company's
3. | MelProfit! (Loss) for the peniod before Tax YT 1364 AT eeaidnoice, Y SO y) as on 6 May, 2026 within 60 days from the date of receipt o withisite www, jeenasikha.com,
Ll E:-:I:In.:llil:nalal'leD'E:ctri!::lr-:]il‘a_l‘p'ilms] The borrower(.s) having failed to repay the amount, notice is hereby given to the borrower(s) and the 5] TL;|E~ ahove mavdited Fnancia_l results have t:-een. raviewed and recommended by the Audit Commities at ils meeling hebd oo O07th Auguest 2026. Further, the Board
&, PHERPrOmLIY oo i i oo el Ty e T Terd publicin general that undersigned has taken Symbolic Possession of the property described herein of Directors at its meeting hedd on D71h August 2026 have approved the above results and taken them on record, The same can be accessed by scaning GR code
{#fter Exceplicnal andior axtraardinary ilems) | [velowin exercise of powers conferred on him under sub section (4) of section 13 of the Act read with provided bekow:
5. | Total Comprehengive Income for the peried 4.64 -13.64 15.73 Rule 8 of the Security Interest (Enforcement) Rules, 2002 on this 04th Day of Aug the year 2026.
[D:Ifr_lﬁftiﬂrg Frafit {Loss) for the period (afer tax) The borrower in particular and the public in general are hereby cautioned not to deal with the property By Order of the Board of Directors
and Other Comprehensie ncome (afler Lax)| | and any dealings with the property will be subject to the Charge of SMFG India Credit Co. Ltd. For, Jeena Sikho Lifecars Limited
6. | Equity Share Capital (Faca Value Rs_ 104-each} 312037 | 3037 320.37. (“SMFG INDIA CREDIT”), for an amount of Rs. 74,08,154.88/- (Rupees Seventy-Four Lakhs 5d/-
7. |Reserveeuciuding Revakigtion Resenve as par : 97E 81 Eight Thousand One Hundred and Eighty Eight Only) as on 6 May, 2026 and interest thereon. Manish Grover
bialance sheet of previous accounting year Thg borrovyer’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect Place: Zirakpur, Punjab Managing Director
3. |EamingPerShara (ol s, 10-each) a5 | o4 | 049 oftime available, to redeem the secured assets. Date: 09-08-2026 DIN: 07557886
.:[-:ur:i;nli|:u|1gun|.'-:Iis:l;nljruul:l:.ug;.-mi.gm;:-. DESCRIPTION OF IMMOVABLE PROPERTY
1 Basit OWNER OF PROPERTY: SONU KUMAR. ¥
2 Diuled DESCRIPTION OF PROPERTY: ALL THAT PART AND PARCAL OF THE IMMOVABLE PROPERTY POWER MECH
Notes:- BEARING H. NO. 96 - A STREET NO.2, NEW BASANT VIHAR, NOORWALA ROAD, LUDHIANA Registered & CPOtWOER !‘thE%I:I EREOIJ EMCd-hrS I;IdM !)-I(-:IESBOM Tl
1 The aboke uraudied francal ol have been eviewe and recomnended by re At | [PROPERTY MEASURING 100 SQYARDS COMPRISED IN KHASRA NO 31132 KHATA NO CIN: L74140TG1999PLC032156, Email - info@powermech.net, Website: wwwpowermechprojects.com-
Commities and approved by the Board of Direclors 3 the meating hald en 08th August, 2026, 007 BOUNDED AS UNDER EXS™. SELLER ADHSD WEST. SELLER ADM 20" NORTH : ’ P -net, : P projects.
£, The above i an axiract of the detaied format of Quarerdy Financial Results fled with the - U - U, -
Reguirements; Regulations, 2015, The full format of the Cuarterly Financial Results is DATE : 04.08.2026 Sd/- AUTHORIZED OFFICER RESULTS FOR THE QUARTER ENDED JUNE 30, 2026 (Rs. in Crs)
availabla on lhe Stock Exchange website, wwwbsendia.com and on (he company’s PLACE : Ludhiana SMFG India Credit Co. Ltd.(“SMFG INDIA CREDIT”)
website, www nutechgiobal com, By order of the Board sl STANDALONE CONSOLIDATED
For Nutech Global Limited No PARTICULARS Quarter | Quarter| Quarter Year Quarter | Quarter | Quarter Year
Raiaev Mukhiia Ended Ended Ended Ended Ended Ended Ended Ended
Date: 08.08.2026 Manscina Ditentir 30-06-2026 | 31-03-2026{ 30-06-2025| 31-03-2026|30-06-2026| 31-03-2026 | 30-06-2025 [31-03-2026
Place: Bhilwara Dﬁﬁuu 07367 (UnAudited) | ReferNote 3| (UnAudited)| (Audited) |(unAudited)| ReferNote 3| (UnAudited) | (Audited)
1 |Total income from operations 1,147.71 (1,586.90 905.27 | 4,727.65 | 1,623.68 | 2,110.73 1,293.41 | 6,061.57
2 |Net Profit for the period (before Tax,
Exceptional and/ or Extraordinary items 120.98 | 118.37 70.71 386.62 126.38 186.69 135.59 557.50
OLA E L E ‘ | R I ( 3 |Net Profit for the period before tax (after
Exceptional and/or Extraordinary items ) 120.98 | 118.37 70.71 386.62 126.38 186.69 135.59 557.50
4 |Net Profit for the period after tax (after
Ola E |Ectl'il'.: Mnbility Lim itEd Exceptional and/or Extraordinary items 95.66 | 97.60 49.79 | 298.37 89.33 | 153.41 80.55| 411.68
5 |Total Comprehensive Income for the period
i e A g [Comprising Profit for the period (after tax)
Registerad Office: Wing C, Prestige RMZ Startech, Hosur Road, Municipal Ward No. 67, Municipal No, 140 prising . P
Koramangala V| Bk, Bangalore-560095, Bangalore South, Kamataka, India, Tel: 080-35440050, Email: companysecretary@@olaelectric.com and Other Comprehensive Income (after tax)] 92.71| 92.18 50.02 293.60 86.52 | 150.25 80.81 410.10
16 |Equity Share Capital 31.62 31.62 31.62 31.62 31.62 31.62 | 31.62 31.62
Statement of Unaudlted_ﬁtandalune and Consolidated Financial Results for the 7 |Reserves (excluding Revaluation Reserve) 2.363.35 j 2.486.78
First Quarter ended June 30, 2026 8 |Earnings per share (of Rs.10/- each)
(for the period - not annualised)
The Unaudited Standalone and Consolidated Financial Results of the Company for the First Quarter ended June 30, 2026, have been reviewed 1 Basic and Diluted 30.26 30.87 15.75 94 .37 25.23 45.09 16.61 115.12

by the Audit Committee and approved by the Board of Diractors at their respactive meetings held on August 7, 2026

The Statutory Auditors of the Company, Mis, B 5 R & Co. LLP. Chartered Accountants, have carmed out a Limited Review of the aforesaid financial
results.

The full format of the Unaudited Standalone and Consolidated Financial Results for the First Quarter ended June 30, 2026 is available on the
websites of the Stock Exchanges, i.e., www.nseindia.com and www.bseindia.com and on the Company's website at
https:fwww. olaslectric. comiinvestar-relationsfinancials | hitps:fwew.olasiectric.com’ and can be accessed by scanning the QR code,

(=] e o]

Note:

1) These financial results were reviewed and recommended by the Audit Committee and approved by the Board of Directors at their
meetings held on August 08 , 2026. These results are as per Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015, as amended. The Statutory Auditors have carried out limited review of the financial results for the
quarter ended June 30, 2026.

2) The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation 33 of
the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarterly/annual financial
results and notes there to are available on the stock exchange websites (www.nseindia.com and www.bseindia.com) and on Company's
website (www.powermechprojects.com).

3) The figures for the quarter ended March 31, 2026 are the balancing figures between the audited figures for the full financial year
ended March 31, 2026 and the published year to date figures up to third quarter ended December 31, 2025.

4) Figures for the previous periods have been regrouped and reclassified wherever necessary to conform to current period classification.

For Ola Electric Mobility Limited

Sl

For and on behalf of

dhavish Aggarwal POWER MECH PROJECTS LIMITED

Place : Bengalury Chairman and Managing Director Sd/-
Date : Augustd, 2026 DiN: 03267473

S. Kishore Babu
Chairman and Managing Director
DIN : 00971313

Place : Hyderabad
Date : 08-08-2026

/

/ FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation B of the Inscheancy ‘and Banknupicy Board -of India
{Insolvency Kesolulion Process for Conporate Persons) Regulabons, 2046]
FOR THE ATTEMTION OF THE CREDITORS OF CAPABLE BUSLDWELL PRIVATE LINITED
RELEVANT PARTICULARS o
1. [Name of Carporale Deblor CAPABLE BUILDWELL PRIVATE LIMITED
2. | Oate of Incorporation of Corparate Debbor] 1408, 2017
3. | Authonty under which Corparate Dablor is | Registrar of Compansas, Dalhi
jincorparalecireqsiered
4. | Compoeate |denlity Mo, ! Limited Lisgility
Hemdilication Moo of corparale deblor
5. | Addrase of Ihe Repistered office and

Registered Office: SCO 859, NAC Manimajra, Chandigarh-Kalka Road, Chandigarh — 160101
Ph.:0172-2730060, E-mail: compliance@indofarm.in, Web: www.indofarm.in
CIN: L29213CH1994PLC015132

\ |?—'51:‘-;'3 INDO FARARM
C 9 EQUIPMENT LIMITED

AN IS0 8001 : 2015 CERTIFIED COMPANY

Extract of Statement of Unaudited Financial Results for the Quarter ended June 30, 2026

U701000L201 TPTCA23717

UB-38 & Aninx Bhawan 22 Rasiurba sandhi Mam,
Mew Defi-1 10001, Delhi
06,08 M6

(Rs. in Lakhs)
Consolidated i
11032026 | 30082005 | 31032026
Quarter Ended Year Ended

(Audited) | (Audited)
1339928 | 44002.05
1236 48 751.91 3491.08
1236.48 751,91 3491.08
871.84 54337 |  2469.35
915.95 543,37 251346 |

Standalone
31.03.2026 30.06.2025
Quarter Ended
(Unaudited) (Audited)
1049321 12858.17
705.92 1170.65
705.92 1170.65
605,76 g22.11
505,76 BE6.22

i, | Insalvency commencaman] date In reapect
..... of Comarate Debiee

7. | Eslimated dale al closere of inschwency
resolulicn process

. | Mame and 1he regestrabion pumber of (b
insciwancy profassional acling as Inbanm
Besolulion Prodessonal

- | Addrass and email of ihe interim resalison
prafessional, as registerad wilh the Board

i 31.03.2026

Year Ended
{Audited)
41953.84
3113.83
3113.83
| 2186.90
2231.01

PARTICULARS 30.06.2026 30.06.2026

ahivanand Chaudhary
{ Fleg Mo [BELTPA-O01/IP-F-026612021- 20224 4044

{Unaudited)

9125.81
639.18
B.38.18
458 .36

458.36

(Unaudited)

11024.30
783.81
783.81
565.74
565.74

(Unaudited)
9,626.11

Address : P-306, Logix Blossam Coundy, Sechor-137,
Maida (Lkar Pradesh)

{Email |d": cashivanand 12@gmail.com

;'."rj-jI'E'EE CLUB-36 A, Anlrix Bhewan 22, Kaslurba
{Gandhi Merg, New Delhi-110001, Dethi

E-Mad | chil. cirpinaman. oim

20.08. 2026

Total Income from Operations (Net)

Met Profit/ (Loss) for the period (before Tax and Exceptional llems)

Met Profit! (Loss) for the penod before Tax (after Exceptional items)
_Net Profit/ (Loss) for the period after tax (after Exceptional ltems)

Total Comprehansive Income for the period [Comprising
Profit/ (Loss) for the period (after tax) and Other
Comprehensive Income (after tax))

Equity Share Capital

10 Addrass. and email it be usad for
oafrespondance with 1he inbarim
rasGiLllan pralessional

11| Lasi dade for submission of claams

12| Glasses of credilers, 4 any, unoer clause
ib) of sub-section [GA] of section 21,
ascefaingd by the mbarm resoldion
prafassional

13| Mamas of Insolvency Professionals
identified 1o act a5 Aultharzed
Represanfaine of creddors in a cdass
{Three names for esch olaas)

14 |ta] Relevani Foms and

ikl Delads of authorzad reprasentatvas

¥l powd nod ke dentified due 1o incufficiend
mfarmalion

el cowd not ke denified due o irsufficiend
mformation

480516 4805.16 4805.16 4805.16 480516 4,805.16

a) Weblink ; hitps:ilibbi.gay Inbomes!downlcacs
Physical Addrass : Same a5 manboned available

4,805.16

At svalanle ot 0 ol A i s e Other Equity 4947517 48969.41 47 .196.76 48969.41 51408.76 50843.01 48.872.93
o) Wat could ot be denbfiad due lo insufficient . — - .
infarmatian Earnings Per Share (of Rs. 10/- each)

Motice is haraby given that the Matonal Company Lew Tribunal haz arderad {ha commencemsand
af @ corporate Insalvency respiution pracess of the CAPABLE BUILDWELL PRIVATE LIMITED, on
6. 08, 2028,

The creditars of CAPABLE BUILDWELL PRIVATE LIMITED, s haraby called upon o sishmil thelr
ciaims with proof on or before 20008, 2026 to the inlerm rasolutan profassional at 1he address
mentioned. against entry Mo, 10

The financial creditors shall zsubmit their claims with proof by slecirarec means anly. A othar craditors
nay 2ubmit the cialmes with proaf in person, by post or by electronic means.

4 finencia! creditor balenging 1o & class, as listed against the anfry Mo, 12 shall moicate its choice
of -aulherized representative from amaorg e theeg insolvency professionaly Ssied agains ey
Mi0.13 b acl as autherized regresanialiea of the class [Raad Eslate Alletbeas] n Fomm CA:

/

(Not Annualized) - Before Exceptional items
- Basic
| = DI_IL:I[Ed_. . — .
| Earnings Per Share (of Rs. 10/- each)
(Not Annualized) - After Exceptional ltems
| - Basic
- Diluted

1.81
181

455
455

0.95
0.95

1.71
171

1.1
1.7

1.81
1.81

.13
1.13

5.14
.14

0.95
(.95

455
455

1.18
1.18

1.05
1.05

0808 2026
Placa \Moida

ubimessaan of fese or misheading proofs of chaim shall atiract penaltas,
w Inzarim Rasalutan Professsanal @ Shivanand Cheudhary
it

Note: The above is an extract of the detailed format of Quarterly / Year ended Financial Results filed with the Stock Exchanges under Regulation 33 of SEBI (Listing and Other Disclosure Requirements) Regulations,

2015. The full format of the Quarterly/ Year ended Financial Results are available on the Stock Exchanges' websites viz. www.bseindia.com and www.nseindia.com The same is also available on the company's

website viz. www.indofarm.in under the head Investor Relations E E
i

For indeo Farm Equipment Limited

Sdi-

Ranbir Singh Khadwalia
Chairman & Managing Director
DIN:QDDEZ2 154

Flace: Chandigarh
Date: 08.08.2026

epaperiinancia EKFJI'EE-E‘.GDIT’... . New Delhi
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